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has started flying A-320 aircraft. Does it
mean that this Government have no concern
for the life of the people.? At the same time
the previous Governmant was operating the
aircraftfor evacuating the entire Gulf Indians.
It was also operating in the international
routes and for some other purposes als it
was used. But the plea given in this House
was thatthey did not wanttorisk the lifeof the
people and so they did not want to operate.
This House should know the truth of the
whole episode. Under whose pressure the
previous Government has grounded the air-
craft? (Interruptions)

SHRI SRIKANTA JENA (Cuttack): Are
you referring to A-320 airbus company?

PROF. P.J. KURIEN: Scandals and
rumours are there that the grounding of the
aircraft by the previous Government was
done under pressure from extraneous
sources. | do not want 1o say it now. If an
inquiry is conducted, the whole truth will
come out and we are also prepared to give
evidence on that.

Secondly, if the grounding by the pre-
vious Government was correct, then the
action by the new Government is risking the
people. And therefore this House should
make note of it and take action and we
should know the actual fact. This House is
the custodian of the lives of the people and
the lives of the entire people are involved.
You may also travelin A-320. lf it is risky, we
should know it.

MR. SPEAKER: | will take you also with
me.

PROF. P.J. KURIEN: Therefore, | de-
mand from the Government awhite paperon
the whole episode and an inquiry into it.

SHRI HARISH RAWAT (Aimora): The
Parliamentary Affairs Minister is here. Ask
Shri Satya Prakash Malviya to say some-
thing about it.
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*SHRI C.K. KUPPUSAMY
(Coimbatore): Hon. Speaker, Sir, in
Coimbatore, which is my constituency, in
Peelamedu area, the police have brutally
assaulted the people who simply demanded
drinking water. It is the duty of the State
Government to provides drinking water to
people. The State Government has failed in
its duty On the other hand, the State Gov-
ernment has used the police to attack the
poor people who demanded drinking water.
Severalpersons havebeen seversly injured.
The whole House should condemn this in-
human police excess on the people. | wart
an immediate inquiry into the incident. | also
demand that all those police officials who
were responsible forthis inhuman and brutai
attack on the public must be suspa~--
forthwith and awarded severe punisizr -
These copies of photocgraphs which .
showing stand testimony to what | say V'
your kind permission, Sir, | fay ** these
photographs on the Table of the House.

SHRIHARADHAN ROY (Asansol): Mr.
Speaker, Sir, much discontentment prevails
amongthe labourers due tothe anti-mazdoor
agreement made withthe LN.T.U.C. without
taking the G.B.C.C.| into confidence . In
suppaort of their elements they are going on
the strike from the 7th January. Their de-
mands are -8.33 present Bonus withou!
ceiling, the implementation of the Pension
Scheme as had been decided by the
G.B.C.C.L, the Provident Fund at the rate of
10 per cent, Rs. 2.50 at per point in B.D.A.,
end of the contract system, regularisation of
the workers services the stabilization work
for the safety of workers from fire and gas
because of unscientific minings, the safety
measure to check the environmental dam-
ages and the rehabilitation for those who
have been affected by this. | request the
Government to pay its immediate attention
towards their demands otherwise the indus-
tries related to Rail ways, Power, steel etc.
will be affected adversely.

*Translation of the Submission Criginally made in Tamil.
**As the speaker did not subsequently accord the necessary parmission, the paper/document

was not treated as laid on the Table.



